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V ie  Minister of Rehabilitation and 
Minority Affair* (Shri Mehr Chand 
KHwna); (a) 803 families.

(b) and (c). 190 families deserted 
the colonies after getting the first 
instalment of loan. The balance of 
the loan was, therefore, not paid to 
them. The remaining 113 families 
have been given all other loans ex­
cept to cover reclamation cost which 
will be paid when they have reclaim­
ed their area.

Industrial Undertakings

1209. Shri Fangarkar: Will the
Minister of Commerce and Industry 
be pleased to state:

(a) the total number of industrial 
undertakings licensed under the In­
dustries (Development and Regula­
tion) Act, 1951, which have been 
established during 1958-59 so far; and

(b) the total number of industrial 
undertakings expanded during the 
same period?

1 . Raw Jute .
2.
3. Electrical Machinery and spares .
4 . Capital Goods
5. Jute Batching Oil

T otal

The Minister of Commerce and 
Industry (Shri Lai Bahadur Shastri):
(a) and (b). 32 industrial undertak­
ings licensed under the Industries 
(Development and Regulation) Act, 
1951, have been established ' during 
the period 1st January, 1958 to 15th 
August, 1958. During the same period 
92 industrial undertakings were ex­
panded.

Information in regard to industrial 
undertakings in the sugar, vanaspati 
and fuel industries is being collected 
and will be laid on the Table of the 
House in due course.

Jute Industry

1210. Shri Pangarkar: Will the
Minister of Commerce and Industry
be pleased to state the value of the 
imported material required by the 
Jute Industry during 1957-58?

The Minister of Commerce and 
Industry (Shri Lai Bahadur Shastri):

Rs.
6,81,93,873

Jute Mill Machinery stores and spare parts . . 64,48,676
13,87,848 
90,30,866 

M8.33,333
9.99.44,596

The figures against Item No. 1 rep­
resent the value of the actual imports. 
For the other items the figures rep­
resent value of import licences issued 
during the year.

Cottage Industries

1211. Shri Pangarkar: Will the
Minister of Commerce and Industry 
be pleased to state:

(a) the number of cottage indus­
tries started by the Bombay State on 
co-operative basis during the first two 
yean o f the Second Five Year Plan; 
and

(b) the number of village oil crush­
ing centres opened and their location?

The Minister of Commerce and In­
dustry (Shri Lai Bahadur Shastri)*
(a) According to information receiv. 
ed from the Coir Board, the All Indit 
Handicrafts Board, the Central Silk 
Board and the Khadi & Village In­
dustries Commission, cottage indus­
tries started on cooperative basis are 
21. These industries are:—

Coir, Khadi (on traditional char- 
kha), Khadi (on the ambar charkha), 
Village Pottery, Village oil, Soap 
making, Village leather, Palmgur,




